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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL : HYDERABAD BENCH

AT HYDERABAD
T2

O.A.Ne.433/99. Dt.ef Decisien_3_23-02-2000._
P.Laxminarayana +«+ Applicant,
Vs

1. The Chief Pestmaster General,
AP Circle, Hyderbhbad-gl.

2. The Directer of Pestal Services,
Hyderabsd City Regien, Hyderabad.

3, The Sr,.Superintendent ef Fest Offices,
Sec'bad Divisien, Sec'bad. «+« Respendents.

Ceunsel fer the applicant t Mr.S5.Ramakrishna Rae

Ceunsel fer the respendents : Mr.P.Phalguna Rae, Addl,.CGSC.

THE HON'BLE SHRI R. RANGARAJAN : MEMBER (ADMN.)
THE HON'BLE SHRI B.S.JAI PARAMESHWAR : MEMBER (JUDL.)
‘ ok hk & |
ORAL ORDER (PER HON'BLE SHRI R. RANGARAJAN : MEMBER (ADMN.))

Heard Mr.S.Ramakrishna Rae, learned ceunsel for
the applicant. Nene fer the respendents.
2. The applicant in this OA was initially appeinted
as Pestal Asgistant in Fandyal Divisien. Later it is stated
that he haékapplied fer the same pest in Sec'bad Divisien.
his applicatien
The applicant submits that km/was ferwarded and his appeintment
erder in Sec'bad Divisien was issued kx vide memerandum Ne.B7-3/
PA/Rectt/94 dated 30-05-96 (Annexure-VIII te the OA). The
applicant requ?sted fer ceunting ef his earlier service at
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Nandyal DivisionLhe submitted a3 representatien dated
29-12-97 (Annexure-XI te the OA)., That was ferwarded
te the Circle Office fer which reply is swaited as can
be, seen frem the letter Ne.B1l/Staff dated 9-1-98
(Annexure~-XII te the OA). It appears that there is neo
further instructien has been received frem the Circle
Office. 1In view of th#above the R=3 is directed te |
éxpedite fer dispesal ef his representatien frem Circle
Office within a peried eof three menths frem the date of ;

receipt of a cepy ef this erder,

3. The OA is dispesed ef as abeve, Ne cests.
> JAI Pmmzsr-man) {R. RANGARAJAN) *
m:ng% (JUDL.) MEMBER { ADMN.) v
A\

DATED 123rd Peb._2000._
(Dictated in the Cpen Ceurt)
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